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CENTRAL ADMINISTRATIVE TRIBUNAL A
PRINCIPAL BENCH
NEW DELHI
REGN.NO. 0.A. 145/87 . DATE OF DECISICN: 22.9.92

Shri Madan Mohan Vaid, we. Petitioner,

Versus

Union of India & Ors, .., Haespondents,

CORAfMg  THE HON'BLE MR, JUSTICE V,S. MALIMATH, CHAIRMAN,
”” THE HON'BLE MR, 1.K, RASGOTRA, MEMBER(A).

For the Petitioner. . ees Shri Umesh
Misra, Counsel,

For the Respondents, .re None,

JUDGEMENT (URAL)

(By Hon'ble Mr, Justice V.S. Malimath,
Chairman

7

At the reguest of Shri Umesh Misra, learned counsel
L.

for the petitioner, this petition is dismissed as withdraun,
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1.K, RASGHTRA" ) (V.5. MALIMATH )
MEMBER(A) : CHA IRMAN
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